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Title: Regarding exempting State of Tamil Nadu from NEET.
SHRI K.N. RAMACHANDRAN (SRIPERUMBUDUR): Sir, I am going to raise a very important and

serious issue relating to the medical students of our Tamil Nadu State. Thousands of such students are in
panic. The introduction of NEET has created a huge uproar in Tamil Nadu. Many pertinent questions
have been raised. Our beloved leader, whom we still believe our God, Pratchi Thalaivi Amma had
categorically opposed the introduction of NEET as it was a direct infringement of the rights of the State,
which would cause grave injustice to the students of Tamil Nadu. Apart from it, Education is in the
Concurrent List.

The Government of Tamil Nadu had established many Government Medical Colleges. As
compared to other States, our State of Tamil Nadu has a lot more number of medical colleges across the
State in order to achieve the optimum doctor-patient ratio and to augment its medical service
infrastructure. But if these seats are taken away by the students of other States through NEET, it will
create non-availability of doctors and medical services, particularly in rural Tamil Nadu.

Sir, keeping this in view, the Tamil Nadu Legislative Assembly has passed two Bills for
protecting the existing admission policy for UG and PG admissions in the Medical and Dental
Colleges. The two Bills have been sent to the Government of India for obtaining the Assent of the
President of India under article 254(2) of the Constitution of India.

With a view to protecting the prospects of the State Board students and to provide them fair and
equal opportunity, the Government of Tamil Nadu has taken a policy decision to continue with the
existing system of admission to Government Medical and Dental Colleges and also to preserve the
doctor-patient ratio in Tamil Nadu, especially in the rural areas and villages where the doctors who are

well versed in Tamil language alone can treat the local population.

In this situation, I would strongly urge the Government of India to exempt the State of Tamil
Nadu from NEET. The Presidential Assent for the two Bills may be accorded immediately to enable the
Government of Tamil Nadu to continue with its decades old existing system of admission to

Government Medical and Dental Colleges.
Thank you, Sir.

HON. DEPUTY-SPEAKER: Shrimati V. Sathyabama and Shrimati M. Vasanthi are permitted to associate with the issue raised
by Shri K.N. Ramachandran.

SHRI P.R. SUNDARAM (NAMAKKAL): Hon. Deputy-Speaker, Sir, the whole nation is shocked to

know that the... *
HON. DEPUTY-SPEAKER: No names will go on record.
SHRI P.R. SUNDARAM (NAMAKKAL): It was also confirmed on the part of senior jail authorities

that ..."
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HON. DEPUTY-SPEAKER: No names will go on record.

...(Interruptions)... *

HON. DEPUTY-SPEAKER: Allegations will not go on record.

... (Interruptions)... "

HON. DEPUTY-SPEAKER: Nothing will go on record.

... (Interruptions)... ’

®

t75

Title: Regarding alleged attempt of kidnapping of a girl.

ot U eTaT (RUR) : Sursel ggied, § fhur ¥R Sff $T SMYR Udhe HRA1 I18dl § o 39 R
A R I 9gd D! dRE W WBHR &1 Uef 7| I8 b TR faur § wifes gikamon o erdt
37, 9 I3 FT ATHAT ST B TSH W WA ¢ | T8 PIs Ugoll AT el o | H 3D I
o A1 A1g fob 8 TS I YR S1dT UTET & UaRT L& & Hcllol 3 U A1aIerT sl Bl fbe~u
A D1 HTH eI H fohar 1. (FaUM) 3R e B URRISS HRb I ASH! Dl GaT TA...
(Y 31T gHARI STl Bl S BT HTH fHaT S TT B...(STTUT)=...

HON. DEPUTY SPEAKER: Nothing will go in record.

... (Interruptions) ... i

oft guTa deran : IUHE ARGy, U8 dgd TR fAUm g SR ¥ A1g T 6 IR U@ fawqa
R AN f& w0 RS e Rya gs, 7l a8f § HIRI & Bool aF J f$a ganm, i
TaR365 (5)(11) B4 T2

HON. DEPUTY SPEAKER: Nothing will go in record.

Shri K.C. Venugopal.

... (Interruptions) ... )
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*t76
Title: Regarding allegation of corruption and bribery charge against some political leaders of Kerala.

SHRI K.C. VENUGOPAL (ALAPPUZHA): Thank you, Sir. I am raising a serious issue. It is of

allegation of corruption and bribery charge against some political leaders of Kerala.... (Interruptions)

HON. DEPUTY SPEAKER: I have already said. Whatever Shri Dushyant Chautala has said will not go

1n record.

... (Interruptions) ... *

SHRI K.C. VENUGOPAL: ... "(Interruptions) This is a very serious scam involving many ...
(Interruptions) It 1s the internal investigation of BJP. They themselves mentioned this tip of the ice
burg. ... (Interruptions) They are trying to hide this very serious allegation only because of the internal

rivalry in the party. ... (Interruptions)

As per the information in the report, the money was transferred to the middlemen in Delhi
through havala transactions.... (Interruptions) It is not clear who received the money in Delhi. Sir, we
should know as to who has received the money in Delhi. ... (/nterruptions) This 1s a very serious

matter. ... (/nterruptions)

On the one hand the Government is saying that they are taking brave steps against havala and

black money and on the other hand their own party....... (Interruptions)

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI ANANTHKUMAR): Sir, this is the same issue of Kerala.... (Interruptions) There is
some political party which has come out very clean. ... (Interruptions) These are under investigation....

(Interruptions)

SHRI K.C. VENUGOPAL: This 1s a havala issue. This 1s a big issue.... (/nterruptions) His internal
party enquiry.... (Interruptions)

SHRI ANANTHKUMAR: No, nothing has happened.... (Interruptions) How can it be a big issue?...
(Interruptions) No, Sir. The entire thing that he has spoken against the Bhartiya Janta Party leaders
should be expunged.... (Interruptions)

HON. DEPUTY SPEAKER: Any allegation would not go on record.
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... (Interruptions)* ...

SHRI ANANTHKUMAR: It should be expunged. It is a wild allegation. ... (Interruptions) He is not

only misleading the House but also the entire nation. ... (/nterruptions)

SHRI K.C. VENUGOPAL : Sir, on the one hand the Government is saying that they are taking action
against havala and black money and on the other hand their own internal enquiry revealed that the

havala money came to Delhi. ... (Interruptions) Who is taking the money in Delhi?... (Interruptions)

SHRI ANANTHKUMAR: Sir, he should not be allowed to impose such a wild allegation....

(Interruptions) It 1s totally baseless. ... * (Interruptions)

SHRI K.C. VENUGOPAL : ..." This is a serious allegation. For getting a medical college, havala
money is transferred. It should be investigated.... (Interruptions) On the one hand the Government is

saying that they are taking action against havala ... ".... (Interruptions)

HON. DEPUTY-SPEAKER: Dr. A. Sampath, Shrimati P.K. Shreemathi Teacher and *m04 Adv. Joice
George are permitted to associate with the issue raised by Shri K.C. Venugopal.

*(77

Title: Regarding reinstating the jobs of workers who were removed from their jobs due to

demonetisation.

Y oty Rig (AT : ST ARy, H YR WBR & AFHIT ST HAT aUT 4H7 Hil St BT &M
3TpUc HIME dledl g1 [HEIHR0 & §gF ol &9 & Sie-d9 I - Fo! W& H 3 &
Ao, Secll 4T qur R Yftet o) JaTd AT &R < § 1 39T 8 el W | + 5 Tvem A
Fel Bt T B, TeRew ASREY fear o w1 71 H O &7 ¥ o1rar g, dgi Wi & g9 I
HII, a1, SHT AT I TUT B5 SoN AT S 3 ORI Bt GBI § 4fid! & ger faan
21 7 YRd PR & Y7 HATGY Td I HATT BT & HTHUC BRI §¢ I HiTT Hdl g fb
e & 91 3d A v D! B B T /T AT I fAaRur JT STE JUT S5 a1
TG 7 e faar ||

HON. DEPUTY SPEAKER: Kunwar Pushpendra Singh Chandel, Shri Sharad Tripathi and *m04 Shri Bhairon Prasad Mishra
are permitted to associate with the issue raised by Shri Ganesh Singh.
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Now, it 1s six o’clock. If the House agrees, we can continue with the ‘Zero Hour’.
... (Interruptions)

SHRI ANANTHKUMAR: Sir, we can adjourn the House. ... (Interruptions)

HON. DEPUTY SPEAKER: The House stands adjourned to meet on Friday, the 11® August, 2017 at
11.00 a.m.

18.00 hours

The Lok Sabha then adjourned till Eleven of the Clock
on Friday, August 11, 2017 / Shravana 20, 1939 (Saka).
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